OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HOs): DELHI

Sub:- Notification of vacancies for the vear 2025.

NOTIFICATION

In exercise of the powers conferred under Rule-19 sub rules (2) & (4) of Delhi District Courts
Establishment (Appointment & Conditions ol Service) Rules, 2012. following vacancies as on January,
2025 are hereby notified for the year 2025:-

NUMBER OF NUMBER ~ OF
VACANT PosTs | NUMEER OF \posts -
SI. No. NAME OFpOST | TQ BE FILLED | p0pg 1o pg | LIKELY TO BE
BY DIRECT FILLED BY ARISED -
RECRUITMENT .| DURING THE
PROMOTION VEAR 2025
Group A
| $r. Administrative Officer A 10 0
2 Deputy Controller of EE kR 0l 0
Accounts
3 Administrative Officer ok k 49 i
(Judicial) i
4 System  Analyst Group | ok 0 0
Executive -
3 Sr. Accounts Officer e 0 0
o Group B
l Sr. Librarian Grade *A° AN 1 0
2 [irogrm_umer Group i I 7 0
Executive I
3 Accounts (fficer A 7 0
4 Assistant Accounts Officer Wik 10 0
3 ‘Technical Officer 0 A 0
6 Information  Officer-cum- — 6 0
Librarian _
7 Public Relation Officer RfrF 6 0
S I _ _ TF ]
8 Sr. Judicial Assistant g (including 16 21
o lemporary}
44
9 Sr. Personal Assistant (Recruitment Process 75 0
is underway for 41
B vacancies)
10 Civil Nazir/District Nazir A 8 11
[ Assistant Programmer i3 0 0
12 Assistant  Public  Relation " 6 0
Officer R S
388
13 o {Recruitment Process R
Personal Assistant ATT—— wEE 0
vacancies)
45
14 Judicial Assistant L (including 16 12
o _ temporary)
6
15 Librarian {already advertised) HHE 0
16 Driver/Staff ~ Car  Driver — 0 0
(Special Grade) o
Group C
! Naib Nazir HHA 106 0
2| Junior Judicial Assistant 22y 254 6

(Process of filling up




of 546 posts under
direct recruitment is
_ underway) _
3 Data Entry Operator Grade-B kR 12 0
4 Driver/Staff ~ Car  Driver — 0 0
(Grade-1)
5 Gestetnor Operator/Dispatch T - 0
L Rider L o - B
6 Bailiffs . 18 0
7 B i ; 2 o ok
Data Entry Operator Grade A Galigdymdveniasd) 0
8 Driver/Stalf  Car  Driver 22 — 0
{Grade-I1) (12 already notificd)
9 . 12
Process Server (1 already advertised) 4 3
10 Head Jamadar/Dafiri R 4 ]
11 . : 1 bk
~ BEak e o (already advertised) g
12 ] g A ands 114 Rk ok
Peon/Dak Peonl()ldel_l}_ ) {o3alveady noritied) 6
13 » idar 13 T Y .
Chiowekides o (already notified) -
14 Maali 0 Ek 0
15 Farash/Farash-cum-Dak- 0 — _,,
) Messenger ] _ -
14
16 ‘ S " {12 already —
Sweeper/Safai Karamchari advertised) 2

#%%% denotes that the vacancies are not to be filled up by this mode.

NOTE: The above vacancy position is only for information and the notification for fiiling up the above
said vacancies will be eirculated/advertised. separately.
-
v
(SANJB'GARG)
Principal District & Sessions Judge (HQs).
o168~ GIF] y Delhi
No. /Rules/Vacancy/Rectt.Cell/2025 J Dated. Delhi the

Copy forwarded for information and necessary action:-

1. The Personal Secretary to bd. Principal District & Sessions Judge (11Qs), Delhi/Chairperson.
Recommendation Committee. THC. Delhi.

2. The Chairperson, Recruitment Committee. THC. Delhi.

The Chairperson, Selection Committee & Officer In-charge, Recruitment Cell. THC, Delhi.

4. Dealing official. website committee with the direction to upload the same on the official website
of this court.

(P8

MY
(RAJESIT KUMAR GOEL)
OfTicer- In-Charge. Recruitment Cell,
(/o Principal District & Sessions Judge (HQs).
N Delhi




